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THE VICE-CHAIRMAN (SHRI SATISH
AGARWAL): Dr. Naunihal Singh. Dr. Sahib,
You arc very expert in brevity.

Funding of Private Foreign Power Project by
IDBI

DR. NAUNIHAL SINGH (Uttar Pradesh):
Thank you. Sir. On May 5, the House had
discussed a Calling Attention Motion on
'Foreign Investment in Power Sector' and, in
particular identified the Enron Company
which is taking undue advantage of the
liberalisation policy of the Government of
India.

When another shocking news has come to
the forefront, it is very urgent to bring it
through you, Sir, to the notice of this august
House. It is, perhaps, an irony that the State-
owned Industrial Development Bank of India
has been forced to agree to put in Rs. 1,500
crores in India's first private foreign power
project of Enron's 2.8 billion dollars project.
This is an irony which is heightened by the
fact that the IDBI will not be participating in
equity but will be funding virtually up to 75%
of the project costs. Is this the entire idea of
special incentives and sovereign
guarantees



